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to be executed b y  the com munity 
developm ent authorities?

Sbri A nil K. Chanda: It w ill be
fftainly done through the Ministry o f 
Com m unity Development.

Shri Dasappa: M ay 1 know  w hy
out o f Rs. 120 crores allotted for 
housing in general on ly Rs. 10 crores 
is earm arked for rural areas?

Shri A nil K. Chanda: That is what 
is provided for  in the Second Plan.

Sbri Dasappa: That is exactly my 
question. May I know w hy it is only 
Rs. 10 crores out o f  Rs. 120 crores?

The Minister o f Finance (Sbri T. T. 
Krishnam acharl): I w ould like to say, 
if I may, that this question is being 
re-examined now and very possibly 
the rural areas might get a sub­
stantial sum from  out o f this. A ctual­
ly Rs. 128 crores is very sdd ly  placed 

spread over a very w ide area. 
We are thinking o f  integrating the 
whole thing. The matter is now 
being discussed by the Ministry o f 
Works, Housing and Supply with the 
other concerned Ministries. It is quite 
possible that in a few  months’ time 
we shall be able to put forw ard an 
integrated policy for housing.

Shri Thanu Pillai: May I know the 
basis o f fixation o f allotment for the 
various items?

Shri Anil K. Chanda: No basis has 
as yet been fixed, because the pro­
gramme has not yet received the 
sanction o f  Government.

Shri Ranga: In view  o f the fact
that only a small part of the country 
has been covered by  these national 
extension service blocks, may I know 
why G overnm ent wish to spend this 
m oney mainly in those areas? W hy 
[should they not think o f the rest o f 
the country also?

Shri A nil K . Chanda: As I said, the 
programme has not yet been finalised. 
But there Is a different atmosphere 
-altogether generated in the com m u­
nity project centres and the national 
Extension service blocks, and we

would have better results in those 
areas.

Shri T. B. Vlttxl Rao: Already, one 
year o f  the Second Plan period has 
elapsed. May I know what steps 
have been taken by Government to  
see that the targets are achieved in 
the Second Plan period, especially in 
view  of the fact that we failed to 
achieve the targets, and we fe ll far 
short of the targets in the First Five 
Year Plan with regard to housing?

Shri Anil X . Chanda: The pro­
blem is immense and it bristles with 
all sorts o f difficulties. Various autho­
rities are concerned. Therefore, w e 
have had to have a series o f  con ­
ferences between these different 
authorities.

Shrimati Manjula Debi: M ay I
know how much has been allotted to 
the State o f  Assam?

Shri Anil K. Chanda: Nothing has 
as yet been finally allotted. But, 
temporarily, just as an advance tor  
getting the machinery ready, Assam 
has been allotted* Rs. 1 -35 lakhs.

Shri Supakar: May I know whether 
those areas which are subject to fre ­
quent floods and outbreaks o f  fire 
w ill receive any special consideration 
in respect of allotment of m oney for 
rural housing?

Shri Anil K. Chanda: This is one of
the proposals.

Educated Unemployed
*255. Shri Vasudevan Nair: W ill the 

Minister of Labour and Employment
be pleased to state:

(a ) the amount o f aid given or 
allotted to different States during
1956-57 and 1957-58 so far in the form  
o f grants, loans and subsidies etc. for  
schemes to provide employment to 
educated unem ployed; and

(b ) the basis on which the Central 
aid is given to different States?

Tbe Deputy Minister o f  Labour 
(Shri Abid A ll) : (a ) During 1989-57,



Rs. 2-69 lakhs have been  sanctioned 
for  a W ork  and Orientation Centre 
and Rs. 2-83 lakhs fo r  the training o f  
persons fo r  absorption in tw o P ro­
duction Centres to be established in 
Kerala. In addition, Rs. 16-9 lakhs 
w ere sanctioned for establishing P ro ­
duction Centres in that State.

1957-58— Rs. 3 ‘04 lakhs have been 
sanctioned for  a W ork and Orienta­
tion Centre at Delhi.

(b )  P ilot projects are started in the 
States w here the problem  of un­
em ploym ent is acute.

Shri Vasudevan Nair: May I know 
w hether the Central G overnm ent 
have called for  the schemes prepared 
by the State Governm ents?

The M inister of Labour and Em ­
ploym ent and Planning (Shri N anda): 
Yes.

Dr. K. B. M enon: M ay I know the
• names o f the States w here this p ro ­

blem  is most acute, and also whether 
G overnm ent have any proposals to 
meet the urgent needs of these States?

Shri A bid  AH: I have already m en­
tioned the State o f Kerala and the 
Union Territory o f  Delhi.

Shri Pat&niandi: Governm ent used
to have some technical centres for 
these unem ployed people. May I 
know  whether Governm ent are 
having any plan to continue them, or 
w hether they are thinking o f abolish­
ing them?

Shri A bid  A li: The technical cen ­
tres continue.

Shri C. D. Pande: May I know
whether in spite of all the efforts of 
the Governm ent o f India, during the 
last five years, the num ber o f  un­
em ployed educated persons has gone 
up alm ost by a hundred per cent?

Shri A bid  A ll: That is the hon.
M em ber’s opinion.

Shri Nanda: No such statistics have 
em erged from  <jur studies.
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Shri C. D . Pande: Mas it not in­
creased? That is w hat I w ant to 
know.

Shri B iren R oy : M ay I know  if  
there is any project fo r  the Calcutta 
urban area w here unem ploym ent has 
gone up by 40 per cent.?

Shri A bid  A li: W e have already
addressed the W est Bengal G overn ­
ment.
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